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. Synthetic Life Jacket

. Target Acquisition System

. Three Dimensional Tactical Control Radar
. Torpedoes

. Underwater Paints

. Unmanned Aerial Vehicle

. Unmanned Ground Vehicle

. Vacuum Investment Casting Technology

. War Game Software

. Water Testing Kit

Intensifying patrolling of coastal areas

845. SHRI AMBETH RAJAN : Will the Minister of DEFENCE be pleased to

state:

(a) whether Government has intensified patrolling in coastal areas after spotting

unidentified boat recently so that another type of 26/11 incident can be averted; and
(b) if so, the details thereof?

THE MINISTER OF DEFENCE (SHRI MANOHAR PARRIK AR): (a) and (b) Post
interception of the suspect boat near IMBL off Gujarat coast on 1.1.2015, Indian Coast
Guard (ICG) has maintained strong presence in the area, through regular and continuous
surface patrol and aerial surveillance. Further, a three tier coastal security ring of Marine

Police, Indian Coast Guard and Indian Navy is already in place.
Posting of defence officers in canteens

t846. DR. SANJAY SINH : Will the Minister of DEFENCE be pleased to

state:

(a) the number of defence officers posted to operate the unit run canteens (URCs)
in various parts of the country during the last three years, State-wise and canteen-wise

details thereof;
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(b) whether the salary of such officers is irregular from the estimate of the defence

services, if so, the details thereof;

(¢) whether any audit has been conducted to relieve such officers of URCs, if so,

the details thereof;
(d) if not, the reasons therefor; and

(e) whether any remedial steps are being taken by Government to stop the posting

of defence officers in URCs?

THE MINISTER OF DEFENCE (SHRI MANOHAR PARRIKAR): (a) to (e)
Serving defence officers are not posted to operate the Unit Run Canteens (URCs).
However, serving officers are assigned the responsibility to supervise the functioning of

URC:s in addition to their normal duties.
Acquisitions of submarines by Indian Navy

847. SHRI RANIJIB BISWAL : Will the Minister of DEFENCE be pleased to

state:

(a) whether it is a fact that Indian Navy had inducted only one submarine during

the last 15 years while it had retired five;

(b) if so, the details thereof and the reasons for not acquiring submarines in place

of retired ones;

(¢) whether Government has constituted a panel to assess the capabilities of

Indian shipyards for building next generation submarines, if so, the details thereof;
(d) whether the said panel has submitted its report; and

(e) if so, the details of the recommendations made by it and the action taken by

Government thereon?

THE MINISTER OF DEFENCE (SHRI MANOHAR PARRIKAR): (a) and (b)
Indian Navy has commissioned two submarines and de-commissioned five submarines in
the last 15 years. Government has an approved submarine building plan for construction

of submarines. However, the delivery schedule got delayed due to various reasons.

(¢) Yes, Sir. A Core Committee has been approved in October 2014 to identify

suitable Indian shipyard (private / public) for construction of submarines.



